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SHRI K.C. PANT : I move :

"That the Bill be passed.”

The question was proposed.
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AN ZAT 1 A1 He pinned me down to I
o'clock, but now that you want to call me at
1.15. why can't I pin you down 10 1 o'clock ?
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MR. DEPUTY CHAIRMAN :
be adjourning for lunch now.

We will
SHRI BHUPESH GUPTA (West Bengal):
Let this Bill be passed.

MR. DEPUTY CHAIRMAN :
after lunch.

No, no,

SHRI PITAMBER DAS : | want to raise
in this House today...

SHRI K.C. PANT : If | may request Mr.
Pitamber Das and if | may appeal to
Rajnarainji...

A AT - o g B oae
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SHRI BHUPESH GUPTA : My sugges-
tion is that as the Bill is almost concluded, let
us finish this Bill.

MR. DEPUTY CHAIRMAN : | would
appeal to the hon. Members. It is a question of
one minute only now.

SHRI OM MEHTA : He has agreed to the
motion being put.
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REFERENCE TO DIPLOMATIC IM-
PROPRIETY INDULGED IN BY THE
CHINESE EMBASSY IN INDIA

SHRI PITAMBER DAS (Uttar Pradesh):
Sir, | want to raise in this House today a matter
of wurgent public importance, viz, the
diplomatic impropriety indulged in by the
Chinese Embassy in India by posting to Indian
intellectuals, journalists and others a circular
accusing India of attacking Pakistan on
November 21 last. This circular is in my
presonal knoledge. The news item has also
appeared on the front page of Nav Bharat
Times to day and probably in certain other
papers also. | would like to read before the
House no* much, only some extracts from this
circular so that the nature of the circular my
also be seen. The circular begins with the
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sentence :
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"A large-scale war of aggression against

Pakistan was brazenly launched by the

Indian Government on November 21,

1971 with the active encouragement and

energetic support of the Government of
the Soviet Union."

Another passage is this. | am reading
only selected passages. It says:

"These acts have completey laid bare
Ihe wild ambitions of the Indian expan-
sionists. Cherishing the pipe dream of a
greater Indian empire, they want not only
to swallow up East Pakistan, but also to
destory Pakistan as a whole."

Then, Sir, it says ;

"India hat now used armed force in a
big way and spread the flames of its war
of aggression throughout East Pakistan."

Then, again, | read :

"The war between India and Pakistan is
a struggle between aggression and anti-
aggression, between division and ami-
division, and between subversion and
anti-»ubversion."

Then, another passage is :

"Relying on the support of Soviet
revisionist social-imperialism, the India
expansionists have now invaded and
occupied large tracts of Pakistan territory
and are acting truculently in a wild attempt
to lord it over the sub continent fancying
that they will get their way."

The last passage is :

"Victory surely belongs to the great
Pakistan people fighting against aggres-
sion.”

Now, Sir, this short of circular...

SHRI NAWAL KISHORE (Uttar
Pradesh): Should be condemn.d.

SHRI PITAMBER DAS Not only
condemned. The Chinese Embassy have
bidden goodbye to all political propriety by
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[Shri Pitamber Das]

sending this circular directly by posl to some
intell ectuals and some journalists. In this
connection my information is that some of the
organisations here are actively assisting the
Chinese Embassy in this propaganda. | can
name one of these organisations safely. It is
the Revolutionary Writers' Association. That
is my information, The Government may find
out correcily. Therefore, 1 would like the
Government (1) to take up the matter with the
Chinese Embassy and (2) to investigate what
other organsations are assisting the Chinese
Embassy in this wild propaganda against the
Indian Government because that is an offence
under the Defence of India Act.

MR. DEPUTY CHAIRMAN : Mr.
Rajnarain.

SHRI N. G. GORAY (Maharashtra) :
Before Mr. Rajnarain says anything on this
particular point, may 1 request the Govern-
ment to give us some explanation before the
House adjourns 1

(Interruption)

MR. DEPUTY CHAIRMAN : No, please.
I have allowed Mr. Pitamber Das to mention
the point. We will see what is the attitude of
the Government afterwards. Mr. Rajnarain.

THE MINISTER OF STATE IN THE

DEPARTMENT OF PARLIAMENTARY
AFFAIRs/5JH5ta *rpj fennn £r \w *re?
(SHRI OM MEHTA): It has been reiterated
time and again that we have have no intention
to annex the territory of any other country or
attack the territory of any other country. Just
wait. It is Pakistan which attacked our country.
If now China or any other country wants to
give a twist to the fact and puts India as
aggressor, we have nothing to say because the
whole world knows that agression was not
committed by us.

SHRI N. G. GORAY ; The point is can
the Chinese Embassy carry on such a pro-
paganda ?

. SHRI OM MEHTA : These points will be
brought to the notice of the Government and
the concerned Ministry and whatever action is
considered proper will be taken.

indulged by the 63
Chinese Embassy in India.

SHRI MAHAVIR TYAGI (Uttar Predesh)
: The Ministry cencerned has to explain the
position to this House before we adjourn as to
what attitude they have taken with regard to
such type of propaganda whith regard to our
own territory. Will the Chinese Government
allow our Embassy to carry on similar
propaganda in China.

SHRI OM MEHTA : | will bring to the
notice of the concerned Ministry the im-
propriety which they have committed.

SHRI MAHAVIR TYAGI : Please send
word to them to come here and explain.

MR. DEPUTY CHAIRMAN : | think it
concerns the External Affairs Ministry.

SHRI N. G. GORAY : Since they have
been distributed it concerns the Home Ministry
also.

SHRI LAL K. ADVANI (Delhi) : So far as
the Chinese Embassy and its activities are
concerned they are obviously a violation of
deplomatic immunity and propriety. It is for
the Ministry of External Affairs to take note of
it. But so far as the second point is concerned,
it relates directly to the Home Ministry. | am
sure the Home Ministry must be informed of
the organisations who have been collaborating
and colluding with the Chinese Embassy who
make this sort of anti-India propaganda. | see
no reason why the Home Ministry and the
Government of India cannot explain to this
House.

DR. BHAI MAHAVIR (Delhi) : Sir,
permit me to add one sentence...

MR. DEPUTY CHAIRMAN :
down, Dr. Mahavir.

No. Sir

DR. BHAI MAHAVIR : This has been the
practice of the Chinese Embassy during the last
number of years also when invitations for their
National Day celebrations were sent directly to
individuals despite restrictions imposed by the
Government of India. So this have been
something which they have been accustomed to
doing. Let the Government of India come out
with a statement.
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SHRI MAHAVIR TYAGI : After lunch

hour the Government must explain.
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